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THE MINISTER OF STATE OF 
THB MINISTRY OF COMMUNI-
CATIONS (SHRI RAM NIWAS 
MIRDHA) : (a) Yes, Sir. 

(b) and (c). The direr;tory supple-
ment incorporating corrections upto 
15-5.1985 is being printed and arrange-
ments are beil11 made for di~tribution to 
the subscribers from first week of 
September, 1985. 

Trunk Service in Himachal Pradesb 

2172. PROF. NARAIN CHAND 
PARASHAR : Will .. he Minister of 
COMMUNICATIONS be pl\ased to 
to state: 

(a) whether any direct Cilcuits 
additional channels or 11/111 Junctions 
have been dcmr..nded for improvt:ments in 
the trunk services in Himlchal Pn.d\!sh 
during last three years including th'; 
currc\\t finarcial year; 

(b) if 5.0, the details of these demands 
(i) between various SAXs and Trunk 
Exchanges (ii) between the trunk 
exchanges within District He~.dquarters 
from the outlying exchanges to those 
at the district headquarters ~iii) for the 
Direct circuits for the State capital at 
Shim\u from the exchanges at district 
Sub-Divisions, Block headquarters (iv) 
from the existiflg trunk exchanges in 
Himachal Prade~h to the trunk exchanges 
at Hoshiarpur, Pathankot and Jallandhar 
in Pur1jclb and Chandigarh; 

(c) the details of the demands accep .. 
ted in cach category and likely date by 
which the remaining demands would be 
accepted; and 

(d) the specific cases where such 
in'Sta\1ations have already been made and 
circuits/channels/junctions started funct-
ioning'l 

THE MINISTER OF STATE OF 
THE MINISTRY OF ,COMMUNICA-
TIONS (SHRI RAM NIW AS MIRDHA) : 
(a) Yes, Sir. 

(b) The details of the demands are 
as under. 

(i) between vade us SAXs and 
Trunk Exchang.cs. 

1. Jandutha BiJaspuf 

2. Naina Devi Bilaspur 

3. Barsar Hamirpur 

4. Jdwalamukhi-Dehra 

S. Bhoraoj-Hamirpur 

6. Amb-Una 

7. Amb-Gag,rct 

8. Jawalamukhi-Hamirpur. 

9. D(!hra-Pragpur 

10. Talai-Ohumarwin 

11. Chowari .. Nurpur 

12. Bakloh-Nurpur 

13. Bakloh-Dalhousie 

14. Kalraiil-Kullu 

15. Mchatpur .. Nangal 

16. Sihunta-Chamba 

17. Cbintpurni Gagret 

18. Kanggo-Hamirpur 

19. Gaggal-Kangra 

20. Deori Khaneti-Kotkhai 

21. Saraban-Nahan 

22. Marlog-Kothai 

23. Oumma-Kotkhai 

24. Sawra-Robru 

25. Kala Amb-Nahan 

26. Subhathu-Solaa 

27. Tikkar-R.obru 

28. Nandpur-Jubbal 

29. Sboai.Shimla 
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30. Chopal"Theog 

31. Junga-Shimla 

32. Chirgaon-Rohru 

(ii) between the trunk exchanges 
within District Headquarters 
from the outlying exchanges to 
those at the district headquarters. 

1. Mehatpur-Una 

2. Nadaun-Hamirpur 

3. Kumarsain-Shimla 

(iii) for the Direct circuits for the 

1. 

2. 

3. 

4. 

State Capital at Sbimla from the 
exchanges at district sub-
Divisions, Block headquarters. 

Karsog·Sbimla 

Nildaun-Shimla 

Gagret-Sh i m]a 

Ghumarwin-Shimla 

5. Dehra-Shimla 

(iv) from tbe existing trunk exchanges 
in Himachal Pradesh to the trunk 
exchanges at Hoshiarpur, Pathan-
kot and Jalandhar in Punj~lb and 
Chandigarh. 

J. Mehatpur-Chandigarh 

2. Mehatpur-J~landbar 

3. Una-lalandbar 

4 Nadaun·Hoshiarpur 

S. Una-Hoshiarpur 

(c) The following demands have been 
accepted in each of the cateSories men-
tioned above. 

(i) 

1. Barsar.Harnirpur 

2. Amb-Oaaret 

3. Debra-PralPur 

4. Tu)ai .. Ghumarwin 

S. Chowari .. Nurpur 

6. Bakloh·Dal housie 

7. Kalrain-Kullu 

8. Chintpurni ·Oagret 

9. Gagga 1.Kangra 

to. Deori.Khaneti-Kotkhai 

11. Sarhan-Nahan 

12. Marhog-Kotkhai 

13. Gumma .. Kothai 

14. Sawra-Rohru 

15. Kala Amb·Nahan 

16. Subathu.Solan 

17. Tikkar-Rohru 

18. Nandpur-Jubbal 

19. Shoai-Shimla 

20. Chopal-Theog 

21. Junga Shimla 

22. Chirgaon-Rohru 

(iD 

M chatpur· U aa 

(iii) Nil 

(iv) Una-Hoshirpur 

Demands wherever justified have 
already been accepted as indicated above. 
Rest of the demands could not be 
accepted a~ the traffic on the route does 
not justify the direct link between the 
two stations. 

(d) The details of circuits already 
provided are as under : 

1. Barsar-Hnmirpur 

2. Tikkar.Robru 
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3. Nandpur·Jubbal 

4. Shogi-Shimla 

5. Una·Hoshiarpur 

Ext_loll of PEXSEM in Hlmacbal Pradesb 

2173. PROF. NARAIN CHAND 
PARASHAR : WiJI the Minister of 
DEFENCE be pleased to stete : 

(a) whether the Government of 
India have accepted the plea for the 
extension of PEXSBM pr~paring Ex· 
Servicemen for self-employment to 
Hamirpur Distriot of Himachal Pradesh; 

(b) if so, when it has been dane; and 

(c) if not, the likely date by which 
the scheme would be extended to this 
District? 

THE MINISTER OF DEFENCB 
(SHRI P. V. NARASIMHA RAO): (a) 
to (c). The Scheme entitled ·'preparing 
Ex-Servicemen for self employment" 
(PBXSEM) i'\ op"rating 011 a pilot basis 
till September 1985 in one district elch 
of six States (including the Kangra 
District of Himachal Pradesh). A 
decision on the extension of the scheme 
to other States. and to other districts 
of States alreJdy cove rod, will be taken 
along with thc decision on its continu-
ance on a permlnent basis. 

production and Expor t of Tyres 
and Tubes 

2174. SHRI CHINTAMANI JBNA : 
Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be pleased 
to state: 

'(a) the number of industrial units 
whicb are manufacfuring tytes and tubes; 

(b) whether i~ is a fact that thero is 
a areat demand of Indian tyres and tubes 
in foreign countries, 

(0) if 90, tbe vl;\lue of tyres and tubes 
exported durin, tbc years 1983-84 nnd 
1984-85; 

(d) the names of the countries to 
whom exported; and 

(e) the steps beinl'taken to jncrea.e 
the production as well as to increale the 
export to tyre and tubes during the year 
1985-86 

THE MINISTER OF STATS IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMAD KHA.N) : (a) There 
are twenty-two \l,lits in the orgenised 
sector manufacturing tyres, tubes at 
present. 

(b) Indiall Tyres are gaining accept-
ance in the international market. 

(c) Tyres worth Rs. I S.8 crares and 
Rs. 48 crores have been exported during 
1983 .. 84 and 1984 .. 85 respeclively. 

(d) Indian Tyres are being exported 
to countries like USA, USSR, Afgbani-
stan aDd Bangladesh at prescnt. 

(e) Present utilisation {Jf capacjtyof 
the industry bei I1g about 7 S%. dependiq 
on demand, the indu;try i~ freo: to incr-
ease its production. 'In addition 10 Cash 
Compensatory Subsidy on exports, the 
indu$try is also entitled to duty free 
import uf raw materials required fol' 
export1 production. 

[Trans lotion] 

New Section under Indian Evidenee Act. 

2175. SHRI C. JANGA REDDY: 
DR. A K. PATEL: 

WiH the Mini!ter of LAW AND 
JUSTICB be pleased to state: 

(1\) whether Governmont's attention 
has been drawn to the recommendation 
of the Law Commission to the el'oot 
that ·an amendment be made in the 
Indian Evidence Act, 1812 to empower 
tho court. to reach tl)eir own conclUSion 
in cas'~ a J'01'tOD receives physical 'inJut'y 
in poltce custody and to plQVidc lopl 

. relief to Uto viot_ of ~co _t,,"ititl ; 




